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.... aDd procedure for selecUOD 01 
ofIlcen tor tra.talDl' and posU ... In 

'oreim countries 
2253. PROF. P. J. KURIEN: 

SHRI HARIKESII BAHADUB.: 

Will the Minister at FINANCE be 
pleased to state: 

(a) wihether the State Bank of India 
has any rules and procedures for selec-
tion of officers for training and~ posUng 
in its office:; in foreign countries; if 
not the reasons therefor; 

(b) how many officers the Bank has 
abroad and whether some officers s~nt 
abroad are not qualified for the job 
they are dcing; 

(c) is it a fact that a senior officer 
has been in Paris for several months 
while the French Government has not 
allowed thf' bank to OPPl1 an office 1here 
all thlS Vv hIle; and 

(d) is it a fact tha: an officer has 
gone abroud for trainin~ lnor~ than 
once in a Y~;:)r while other officers wIth 
requIsite experience have not 'been 
('('nsidered ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI JAGANNATH P~AHADIA): 
(3) The State Bank hc1S reported that 
1t hus rules and well defined proce-
dures for selection of its officers for 
training nnd posting in theIr offices 

I abroad. Tlle CommIttee conslsting of 
Manapin~ Director and t,¥o Dy. Mana-
ging Directors holds interviews and 
selectIons under Its "Trainee Officials 
Scheme" and sImilarly for the post-
ings abroad out of the panel of eligi-
ble officials fulfilling specific criteria 
maintained at their Central Office. 

(b) State Bank has at present 99 
officers abroad including 30 deputed 
under the "Trainee Officials Scheme". 
They are qualified for the job they are 
dOing. 

(c) The State Bank deputed the 
Manager-designate to Paris on trans-
fer in May, 1979 for completing the 
preliminary licensing and other for-
malities which normally takes about 

six to eight months. Because of som .. 
unexpected delay in the grant of the 
requisite licence the Bank is arrang-
ing to utilise his services also for-
other assignments in EurOPe tiKe cor-
respondent relatiollG and survey work 
for its other overseas expansion pro-
jects. 

(d) No officer is reported to have-
been deputed by the Bank for train-
ing abroad more than once in a year. 

Unemployment in cashew workers in 
Kerala lor lack of raw nuts 

2254. PROF. P. J. KURIEN: Will 
the Minister of COMMERCE AND 
CIVIL SUPPLIES De pleased to state: 

(a) whether Government are aware 
that nearly two lakhs of cashew 
workers in Kerala nre unemployed 
tor nearly ten months In an year for 
lack of raw nuts; 

(b) the steps which Government pro-
pose to take to give more employment 
Lo these workers; and 

(C) whether Governmput int(ll"d to 
Import more raw nuts in order to pro-
vIde more employtnf'nt to tnese 
workers? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND CIVIL SUPPLIES (SHRI Z. R. 
ANSARI): (a) Government are aware 
of the difficulties being caused to the 
Cashew Workers due to inadequate 
availubility of raw cac::hewnuts. How-
ever, the number of pcrsonq rendered 
un~mployed and the duration of un-
clnployment are not known. 

(b) Government have alreadv libe-
ralised scheme of import under- which 
actual users are allowed to import 
raw cashewnuts directly from the 
non-traditional sources. Government 
are also considering grant of financial 
assistance to some State Governments 
for export oriented viable schemes 
of cashew cultivation for increasing 
indigenous production of cashewnuts. 

(c) Government are taking all 
steps to import as large a quantity of 
raw cashewnuts as possible. 




